
NATIONAL COMPANY I,AW TRIBUNAL
MUMBAI BENCtI. MUMBAI ttl

CORAM Present:

T.C.P No. 68/(MAH)/201O
M.A. No.49l2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

B. S. V.

ATTENDENCE.CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY T"AW TRIBUNAL ON 14.II.2O17

NAME OF THE PARTIES: Mr. Vikram Ahuja
V/s.

M/s. Greenstone Investment Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 397 /39a of the Companies Act 1956
and 241, /242 oithe Companies Act, 2013.

ORDER

MA 4912017 in TCP 68/397-398/NCLTMB/MAM01O

Wrongly on Board.

V. NALLASENAPATHY
Member(Technical) Member fludicial)

S. No. NAME DESIGNATION SIGNATURE

sd/-


